
Papers NOVEMBER 23, 1961 Laid on the Table 

[Shri K. D. Malaviya] 
published in Notification No. 
GSR. 651, dat1!d the 6th 
May, 1961; 

(c) The Minerals Conservation 
artd Development (Second 
Amendment) Rules, 1961 
published in Notification No. 
GSR 951, dated the 22nd 
JUly 1961; 

(d) Notification No. GSR. 880, 
dated the 8th July, 1961. 
[Placed in Librarl/. See No. 
LT-3040/61.] 

(ii) to lay on the Table a copy 
each of the following Notifica-
tions under sub-section (1) of 
section 28 of the Mines and 
Minerals (Regulation and 
Development) Act, 1957:-

(a) The Mineral Concession 
(Amendment) Rules, 1961, 
published in Notification 
No. GSR. 1133, dated the 
16th September, 1961. 

(b) Notification No. GSR. 1199, 
dated the 30th September, 
1961. 

(c) The Mineral Concession 
(Second Amendment) 

Rules, 1961, published in 
Notification No. GSR. 1303, 
dated the 28th October, 1961. 
[Pllieecf in Library. See No. 
LT-3303/61.] 

(iij) to lay on the Table a copy of 
the Oil and Natural Gas Com-
mission (Second Amendment) 
Rules, 1961 published in Noti-
&ation No. GSa. 1282, dated 
the 21st October, 11181 under 
sub-section (3) of section 31 
of the Oil anQ Natural Gas 
Commission Act, 1959. [Placed 
it;l LiImIrv; See Nv. LT-33211 
81.] 

NOTIFICATIONa AND RuUlS UNDER TBB 
ML INDIA Sl:Rm:m ACT 

TIle MIIIJster 01 State bl the MIDis-
try of B_ AJIaIn· <iJbrl Datu): I 
beg 

(i) to re-lay on the Table a copy 
of Notification No. GSR. 1018, 

dated the 12th August, 1961 
making certain amendments to 
Schedule III to the Indian 
Administrative Service (Pay) 
Rules, 1954, under sub-section 
(2) of section 3 of the All 

India Services Act, 1951. 
[Placed in Librarv. See No. 
LT-3202/61.] 

(ii) to lay on the Table a copy 
each of the following Rules 
under sub-section (2) of sec-
tion 3 of the All India Ser-

vices Act, 1951:-

(a) The All India Services 
(Medical Attendance) 
Amendment Rules, 1961, 
published in Notification No. 
GSR. 1245, dated the 14th 
October, 1961. 

(b) The Indian Police Service 
(Uniform) Second Amend-

ment Rules, 1961 published 
in Notification No. GSR. 1300 
dated the 28th October, 
1961. [Placed in LibraTl/. 
See No. LT-3304/61.l 

ANNUAL REPORT OF NATIONAL RESEARCH 
DSVELOPMENT CORPORATION OF INDIA 

LrMITliD 

i:'be MInister of Scientific a-arcb 
1iDII; CaltUal Affairs (Shrl ~ 
Kablr): 1 beg to lay on the Table a 
copy of the Annual Report of the 
Nitional Resean:h DeveloJ;iln!!'llt Cor-
potlition of Indili Liinlted; Nt!W Delhi, 
(EngliSh and Hindi versions) for the 
yi!ar· ending the 31st M1u-ch, 1981; 
aldng with the· Audited Aecollnts and 
c:mments of the Comptroller aDd 
Auditor-General thereon, under sub-
Sl!Ction (1) df seMion 61:jA 0 r the 
ComJiil!iies Aet, 198'[ [pllzi:ed in Lib-
.,.ary. Sl!e·No. LT-31186/fl.]. 

LoK SABAYAK SUiA (AMENIJMZNT) 
RULES AND lb:sERvE AND AuXILIARY AIR 
P'o!!ct!i Ar:r (SmcONll AMI:NDMmc'r) 

RmziI 

The Depat,. Mbd8ter of Defeaee 
C8anIar Majitbla): I beg to lay on the 




